3133 ‘ Oral Answers

Surt H. C. DASAPPA: Sir, I think
almost 70 to 75 per cent. of the tim-
ber exploited in the Andamans is go-
ing to U. K,

Mgr. CHAIRMAN: That is a state-
ment, not g question.
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$[FACILITIES GIVEN TO TRADERS IN
MAURITIUS

*485. SHRIMATI SAVITRY DEVI
NIGAM: Will the PRIME MINISTER be
pleased to state:

(a) whether Government are
according any special trade facilities
to the traders living in Mauritius; and

traders include
to be Pakistani

(b) whether such
persons who claim
citizens?]
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t{Tae DEPUTY MINISTER FroR

EXTERNAL AFFAIRS (Surr AniL K.
Cranpa): (a) No.

(b) Almost all important Muslim
traders of the Colony are, like their
Hindu counterparts, British naturalis-
ed subjects.]

SuriMaTI SAVITRY DEVI NIGAM:
Have the Government received any
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+English translation.

[ 15 SEP. 1955 ]

to Questions 3124

reports to the effect that the Pakis~
tani traders who have been granted
certain facilities there are indulging
in anti-social activities by rousing
communal feelings against Indians?

Suri ANIL K. CHANDA: On the
whole, Sir, the Muslim traders there
maintain good relations with our
commission.

PAPER MANUFACTURING FACTORY AT
DanDELI

*486. SHriMATI VIOLET ALVA:
Will the Minister for COMMERCE AND
INDUSTRY be pleased to state:

(a) whether any paper manufac-
turing factory is proposed to be start-
ed at Dandeli in the North Kanara
district of the Bombay State;

(b) if so, whether any foreign capi-
tal is likely to be invested in that
factory; and

(c) whether the Central Govern-
ment will give any assistance; and if
so, what kind of assistance is proposed
to be given?

THE MINISTER ror INDUSTRIES
(Surt N. KanNunGo): (a) Yes, Sir.

(b) No, Sir.

(¢) Apart from the usual facilities
in connection with the import of
| machinery, chemicals, etc.,, no special
assistance is proposed to be given by
the Central Government.

SurimaTi VIOLET ALVA: Sir, is
it true that the concession to exploit
the North Kanara forest and to set
up a factory was given to one Shri
Chaudhury some time ago by the
Bombay State? May I also know, Sir,
how much he has been paid, and
when the proposed factory is coming
| into operation? May I also know,
 Sir, whether he will be an employee?
} If so, how much is he going to draw
, per month?

SHrr N. KANUNGO: There have
been some concessions given by the
Bombay Government, the exact nature

l of which is not known to us.
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SurimaTI VIOLET ALVA: May |
know whether there are any M.Ps. or
ex-M. Ps. as directors of the proposed

factory? If so, may I know their
names?

SHrt N. KANUNGO: We do not
know of any M. Ps. who are direc-
tors of the company.

SurimAaTi VIOLET ALVA: Sir, is it
not a fact that Mr. G. D. Somani, M.P.
and Mr. Ram Nath Podar, an ex-M.P,,
are directors? Are the Government
2ot aware of that?

Sarr W, KANUNGO: Government
are not aware of that, because we
have beren dealing with Mr. A, D.
Chaudhury, who has obtained the
licence.

SarimaTi VIOLET ALVA: May I
know whether the Government ever
propose to exploit the North Kanara
forest and set up a factory on their
own, since there is so much scarcity
of paper, and the Nepa mills have
also been taken over by the Govern-
ment?

Sarr N. KANUNGO: Forests are
exploited by the State Governments.
And in this case, the Bombay Govern-
ment are primarily responsible for
exploiting the forest.

Dr. SeriMATI SEETA PARMA-
NAND: How far has the Government
moved towards the setting up of a
State Trading Corporation to sell
paper?

Surr N. KANUNGO: That is not
necessary, because most of the
requirements are met from indigenous
sources and from imports.

Dr. SHrimaTt SEETA PARMA-
NAND: Is the Government aware that
the Finance Ministry has mooted a
proposal to set up a State Trading
Corporation to sell the paper produc-
ed in the mills in this country?

Surt N. KANUNSGO: The Govern-
ment i~ not aware of it

[ RAJYA SABHA ]

to Questions 3136

SurimaTi VIOLET ALVA: May I
kpnow whether Shri Chaudhury has

filed the Prospectus with the Geov-
ernment?

SHrr N. KANUNGO: That must be
with the Registrar.

.

SHrt KANHAIYALAL D. VAIDYA:
Sir, may I know how many paper
factories are running in this country?

Surr N. KANUNGO: I
notice for that question.
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+[ExporT OF TIMBER FROM ASSAM TO
EasT PAKISTAN

*487. Surt KRISHNAKANT VYAS:
Will the Minister for COMMERCE AND
INDUSTRY be pleased to state:

(a) the quantity of timber exported
from Assam to East Pakistan during
the year 1955;

(b) the total value of such exports;

(¢) whether the timber merchants
are given any special facilities for
exporting timber from Assam to East
Pakistan; and

(d) if so, the nature of such facili-
ties?]

+English translation.



